NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 30.11.2021 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member
(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Sanjay Gupta Garvit Khandelwal Niharika Sharma
(Ins) No. 154 of Vs. Amit Jain-RP
2021 Amit Jain Dinkar Singh-R2
Resolution Professional of Neesa
Leisure Ltd & Ors.
For Admission (Fresh Cases)
2. Comp. App. (AT) Santanu T. Ray, resolution Professional | Udit Kishah R. Sudhinder
(Ins) No. 951 of of Zicom SAAS Pvt. Ltd. Ekta Bhasin
2021 Vs. Nikhil Kr. Singh-R1
Tata Capital Financial Services Ltd. & Nishit Dhruva
Ors. Prakash Shinde-R2,
3&4
3. Comp. App. (AT) Department of State Tax Aaditya Pande
(Ins) No. 971 of Vs.
2021 Trimax IT Infrastructure & services Ltd.
& Anr.
4. Comp. App. (AT) Department of State Tax Aaditya Pande
(Ins) No. 972 of Vs.
2021 Cyclo Transmissions Ltd. & Anr.
5. Comp. App. (AT) Employee’s provident Fund Prateek Kohli
(Ins) No. 975 of Organisation
2021 Vs.
Cyclo Transmission Ltd. & Anr.
For Admission (After Notice)
6. Comp. App. (AT) Sikander Singh Jamuwal Shikhar Mittal, K. Datta
(Ins) No. 483 of (Dharamveer Singh - Withdrawn) Santanu Awasthi Abhishek Anand-RP
2019 Vs.
Vinay Talwar & Ors.
With
7. Comp. App. (AT) Nitin Gupta. R.K. Gupta, K. Datta
(Ins) No.502 of Vs. Mohit Singh Abhishek Anand-R5

2019

Applied Electro-Magnetics Pvt. Ltd. &
Ors.




8. Comp. App. (AT) Anjan Ghosh. Partha Sil Bishwajit Dubey-R1
(Ins) No. 869 of Vs. Nipun Gautam-R2
2019 Asset Reconstruction Company (India)
Ltd.
9. Comp. App. (AT) Nilkamal Ltd. Pankaj Bhagat Nitesh Jain
(Ins) No. 781 of Vs.
2020 Wholly Joy Products Pvt. Ltd.
10. | Comp. App (AT) Nitin Singh Partho Bhattacharya | Akshay Bhardwaj
(Ins) No. 876 of Vs.
2020 Waves Bio-tech Pvt. Ltd.
11. | Comp. App. (AT) Drive India Enterprise Solutions Ltd. Jitender Chaudhary Omkar Deosthale-R2
(Ins) No. 940 of Vs. H. Bhende-R3 & R4
2020 Valay Group & Ors. Shikha Rai-R5
12. | Comp. App. (AT) JSW Steel Coated Products Ltd. Bishwajit Dubey Pooja Mahajan
(Ins) No. 992 of Vs.
2020 Kuldeep Kumar Bassi
RP of Asian Colour Coated Ispat Ltd.
and Ors.
With
13. | Comp. App. (AT) Gail (India) Ltd. Varun K. Chopra Pooja Mahajan
(Ins) No. 1065 of Vs.
2020 Kuldip Kumar Bassi
Resolution Professional of Asian Colour
Coated Ispat Ltd. & Anr.
With
14. | Comp. App. (AT) Vikas Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1104 of Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
15. | Comp. App. (AT) Sapna Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1105 of Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
16. | Comp. App. (AT) Archana Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1107 of Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
With
17. | Comp. App. (AT) Kamlesh Devi Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1108 of Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
Shatrajit Banerji-R2
18. | Comp. App. (AT) Ankit Suresh Wadhwa Reema Khorana Parhiv J. Mehta-R1
(Ins) No. 1007 of Vs.
2020 Bank of India




19. | Comp. App. (AT) Deepak Thukral Pooja Mahajan Shekhar Raj Sharma
(Ins) No. 31 of Resolution Professional of Lakshmi Dhruv Dewan
2021 Precision Screws Ltd. Chandni Ghatak
Vs. Divya Sharma-R1 &
Rajesh Kumar Jain & Anr. R2
20. | Comp. App. (AT) Reliance Naval and Engineering Ltd. Arpan Behl Yogesh Jagia-R1
(Ins) No. 88 of Through its Resolution Professional Mr. Rajesh Srivastava-
2021 Sudip Bhattacharya IRP
Vs. Rajesh Srivastava-R2
A.P. Securitas Pvt. Ltd. & Ors
21. | Comp. App. (AT) Meena Jain Prabhat Kr. Alok Kumar
(Ins) No. 318 of Proprietor, Tanu Traders Chaurasia
2021 Vs.
Silvertoan Papers Ltd.
With
22. | Comp. App. (AT) Sarita Jain Prabhat Kr. Alok Kumar
(Ins) No. 319 of Proprietor, Pratham Traders Chaurasia
2021 Vs.
Silvertoan Papers Ltd.
With
23. | Comp. App. (AT) Ankur Jain Akshay Sharma Alok Kumar
(Ins) No. 320 of Vs.
2021 Silvertoan Papers Ltd.
With
24. | Comp. App. (AT) Amit Jain Prabhat kr.Chaurasia | Alok Kumar
(Ins) No. 323 of Proprietor, Aadi Traders
2021 Vs.
Silvertoan Papers Ltd.
25. | Comp. App. (AT) SICOM Ltd. Pranaya Goel Ashly Cherian
(Ins) No. 470 of Vs. Kamlendra Singh
2021 Sundaresh Bhat Abhishek Sharma
The Liquidator of ABG Shipyard Ltd. Sundaresh Bhat-R1
26. | Comp. App. (AT) Edelweiss Assets Reconstruction Atul Sharma Alok Mishra
(Ins) No. 528 of Company Ltd.
2021 Vs.
Nishiland Park Ltd.
27. | Comp. App. (AT) Power2Sme Pvt. Ltd. Pankaj Bhagat Minakshi Jyoti
(Ins) No. 827 of Vs.
2021 PSR Aqua and Engineers Pvt. Ltd.
28. | Comp. App. (AT) Ashish Ispat Pvt. Ltd. Mrinali Prasad Dhananjay Sud
(Ins) No. 892 of Vs. Aditya Gauri

2021

Primuss Pipes & Tubes Ltd.

Amar Vivek-RP




29.

Comp. App. (AT)
(Ins) No. 893 of
2021

Ajay Kumar Jain
Vs.
Ashish Ispat Pvt. Ltd. & Anr.

Shalya Agarwal

Mrinali Prasad-R1
Aditya Gauri
Amar Vivek-RP

For Hearing

30. | Comp. App. (AT) PRS Packtech Systems Pvt. Ltd. Himanshu Kapoor Rohit Gandhi
(Ins) No. 1086 of Vs. Siddharth Kapoor
2020 Subros Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar
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